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THE DEPUTY MINISTER IN THh 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE) : (a) In one case only. 

(b) In dealing with such cases, fac-
tors, amongest others, such as com-
panies which have only their registered 
offices in India but whose entire assets 
have been lost or companies who have 
units in India but where the Indian 
unit is in the red etc., are taken into 
account. 

Schemes SpOIMOred by Natiomdi8ed 
Banks for Journall<its 

5708. SHRI ANADI CHARAN 
DAS: Will the Minister of FINANCE 
be pleased te state; 

(a) whether nationalised banks have 
sponsored some schemes for assisting 
the journalists; 

(b) if so, the salient features thereof; 
and 

(c) the response of the journalists to 
the schemes? 

THE MINISTER OF FINANCE 
(SHRI YESHW ANTRAO CHA VAN) : 
(a) According to the information fur-
nished by the Reserve Bank of India, 
no specific scheme for assisting the 
journalists as such has been framed by 
any of the nationaIised banks. 

(b) and (c). Do not arise. 

Jncreased Financial Assistance to 
Kerala for Flood Relief Works 

5709. SHRI RAMACHANDRAN 
KADANNAPPALLI ; 

SHRI VAYALAR RAVI: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether Government have receiv-
ed any representation from the Govern-
ment of Kerala for increased allotment 
for the flood relief work in that State; 
and 

(b) if so, the gist thereof and the 
reaction of Central Government there-
to? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI K. R. GANESH): (a) Yes, Sir. 

(b) The State Government have re-
quested that relief expenditure to the 
extent of Rs. 4.50 crofts should be 
eligible for Central assistance as against 
the approved ceiling of Rs. 1.35 crores. 
The Central team has been asked to 
review the expenditure qualifying for 
Central assistance. 
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